
Nature of Claim Date  of  Receipt Amount  Claimed Amount  of  claim  admitted 
(Rs.)

1
Assistant Director, General 
(Administration), Punjab LSA, 
Department of Telecommunication

Operational Creditor (Government Dues) 15.09.2025 522,255,000                                    -                                              - -                                         -   - NA NA - -                                    522,255,000 -

2 Telecom Regulatory Authority of India Operational Creditor (Government Dues) 16.09.2025 101,335,000                                    -                                              - -                                         -   - NA NA - -                                    101,335,000 -

3
DDG (Department of 
Telecommunications,Ministry of 
Communications, Govt. of India)

Operational Creditor (Government Dues) 15.09.2025 7,010,000,000                                 2,831,579,810                             - -                                         -   - NA NA - -                                 4,178,420,190  - -

4 Provident Fund Operational Creditor (Government Dues) 09.10.2025 2,181,345,604                                 -                                              - -  - - NA NA - -                                 2,181,345,604 -

TOTAL 9,814,935,604                                 2,831,579,810                             -                                     - 6,983,355,794                               -

Annexure-7
Name of the Corporate Debtor- Quadrant Televentures Limited 

Date  of  Commencement  of  CIRP:  02-09-2025           List of Creditors  as  on:  31-10-2025

 List of Operational creditors (Government Dues)
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